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No, LLlt3l2O2&CD-l

(iovernment of India
Ministry of Womeu aad Chtld Elevelopmeot

Shastrl Bhawan, lYes Delhi - 1lfiDl
Datcd: l4tr Deccober, 2O23

To
Principal Secretaries/ Secrctaries in-charge dealing with Augaawadi Scrvicer in
the States/UTs of Maharashtra, Madhya Pradesh, Ardhra Pradcrh, Odirha,
Jharkhaa{, chhettisgarh, Tripura, Gujarat, Rajasthan, Telangaaa, Wert Bengal,
Karuataka, Uttarakhand, Maoipur, Tamil l{adu, Kcrala, Bihar, Uttar Pradcrh, A &
N Islands.

Subject: Modilications of guidelines under the Anganwadi Scrices for sanctlou
and construction of Anganwadi Cestres in coovergeacc rith Pradhas Maotri
Jaajati Adivasi l{yaya Maha Abhiyaan (PM-JAilMA}{] reg.

Thrs is regar<ling lhe nrodlfication of guidelines under the Anganwadi Sen'lces
tbr sant'tion an(l constru('tion of Anganrvadi Centres in convergence with Pradhan
iVlantri .lan jati Arlivtrsi Nl'ava Nlaha Abhiyaan (PM-JANMAN).

2. As pcr Cabinet approv:il, a tota.l of2500 Anganwadi Centres are proposed to be

sant'tioncd iurd (onstru('tetl in FY 2023-21, 2024-25 and 2025-26 (a Rs. 12 lakh per
AWC lbr which the entirc fun(l is proposed to be borne by MoWCD.

The l'ollorving gui<lelirrrs havt' been modified under the Anganwadi Services for
sanction an(l ('onstrll('tion ol r\nganwadi Centres in convergence with Pradhan Mantri
.lanlati Arlivasr Nt'ava Maha Abhilaan (PM-JANMAN):

(i) Cosf of Its. 12 lakh per AVIC an<l Change in existing funding pattern with entirc
cost to l)e bornt' lor an AWC bv MOWCD: The one-time cost of construction of neu'
AWC un<lcr the PVT(i s<'hemt' *ill be undertaken 1002, by Central Govt (MoWCD).

I lowever re< urring expt'nditure $-il} be bome on cost sharing basis between centre and
state.

liii Change in population norms to l0O: As per MWCD scheme guidelines, the current
population n()rms are as bclori :
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I lorvever, lbr the PM-JANMAN scheme, population norms have been relaxed to approx
1(X) persoas in a habitation lbr opening an Anganwadi Centre.

(iiii Provision of Anganwarli sen'it'es in multi-purpose centers: The modifications in the
guidelines l'or prorision of Anganrvadi Sen'ices has been agreed to subject ro non-
a|ailabiiit.r' ol' Angan$'adi Cenrre {AWC) in a particular area. It is proposed thar rhe
AWC in such cases be houscd in multipurpose centres for rleliverv of nutrition and
t,arlv childhoo<l care and educ:rtion services.

{ivi Further, till the construction of builclings for AWCs in pM Jan Man areas is not
(ompleted, states/urs are requesred to operationalize these AWCs as per existing cost
sharing ratio in rented buildings.

.1. 'Ihis issues with the approval of competenr authority.

Yours laithlull-r',

.^6r,,J<-
lJaaalt Vlr.a.th.!l

Under Secretarv to the Government of India
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